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would not appreciate the rising value
of the capital. In fact, we have al-
ways been talking against inflation,
which we do to-day also. Because
of the fact that this very unit has
started showing signs of being cured,
we may be reaching the second stage.
‘When the unit is already losing, you
do not want it to sell things at lower
than jthe cgst off prod n. The
cost of production is high and that
is a relative thing, as far as the mar-
ket costs are concerned. (Enterrup-
tions) This Act, unfortunately, can-
not give you subsidy. Subsjdies are
to be fed into the sick units, and
they are never to be subsidies alone.
They should be indentives which
strive to cure the unit of sickness.
This particular amendment relateg to
a very specific thing, where we are
trying to ease the situation, to cure
the liabilities to the extent, again, of
public funds—the State Bank of
India is, in fact, ags much yours as
anybody else’s in the country.

I will appreciate it if, in view of
this, the Bill is considered.

MR. SPEAKER: The question is:

“That the Bill to amend the Hin-
dustan Tractors Limited (Acquisi-
tion and Transfer of Undertakings)
Act, 1978 be taken into conside-
ration.”

The motion was adopted.

MR. SPEAKER: Now we take up
clause-by-clause consideration of the
Bill. The question is:

“That clauses 2 gnd 3 stand part
of the BilL”

The motion was adopted.

Clauses 2 and 3 were added tg the
Bill.

MR. SPEAKER: The question is:

“That <lause 1, the Enacting For-
mula and the Title stand part of
the Bill.”
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Clause 1, the Enacting Formauls and
the Title were added to the Bill,

MR. SPEAKER: Now the Minister.

SHRI CHARANJIT CHANANA: [
beg to move:

“That the Bill be passed.”
MR, SPEAKER: The question is:
“That the Bill be passed.”
The motion was adopted.

17.19 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE.

DECLARATION OF TWO DISTRICTS OF
TRIPURA AS DISTURBED AREAS
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The validity of the Tripura Tribal
Area Autonomous District Council
Act, 1979 wag challenged in the Gau-
hati High Court.
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SHRI CHINTAMANI JENA (Rala-
sore): I am grateful to the hon. Home
Minister for hig immediate visit to the
spot to see for himself the affected
areas. You may be knowing, Sir,
that our Home Minister was giving
facts about the agitation that is go-
ing on there, on day bhefore yesterday
while replying on Assam debates.
After his enquiry, he has made a
statement here and also given a reply
to the questions put by Mr, Vajpayee,
I want to have a categorical answer
from him,

In the Indian Express published
yesterday, the 11th June, there is a
news item saying. ’
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“The administration has comple-
tely collapsed and a state of civil war
prevails in the State.”

May I know from the hon. Home
Minister whether, aftenr his enquiry
on the spot, actually the administra-
tion has collapsed and a state of civil
war is prevailing? If so, what actioir
doeg the Union Government want to
take to strengthen the State Govern-
ment there or any other action so ‘hat
peace may be restored there?

There is another news item publi-
shed in the same newspaper which
says:

“Mr. Chakravorty told newsmen
in Agartala that there was sufficient
reason to suspect the involvement
of foreign power' in the current
disturbances.”

The hon. Minister has also made a
similar type of statement to the press
while at Tripura that certain foreign
powerg are behind this. May I
know which are the foreign po-
wers which are behind this and creat-
ing such disturbances?

There is another news item in the
same newspaper which says:

“The Chief Minister, who was
persisiently questioned on the compe-
tence of the state intelligence, said
he haq repeatedly urged the Centre
to strengthen the law and order
machinery in view of the 900-km-
long border with Bangladesh and
the frequent attacks by Mizo undar-
ground rebels. But the Centre had
not heeded him.”

17.44 hrs,

[Surr SmivrRa( V. PATIL in the
Chair.)

In this connection, may I know from
the hon. Home Minister when the
State Government askeq for help and
what was the help that was given by
the Centre to strengthen the security
of the State?
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Again the news item says:

“The faorces now at the disposal
of the State Gavernment were in-
adequate to deal effectively with
the situation.”

But from the statement made by our
hon. Home Minister, it is clear that
the situation is tenge there.

In this connection, is the Home
Minister satisfied that the situation
will not be aggravated and the forces
sent there are adequate to control the
situation?

Another thing is, it is publisheg to-
day in the newspapers like the Indian
Express that after the army and the
police were sent there some sophisti-
cated arms were recovered after they
raided some places. May I know what
type of arms are there and what are
their numbers and are they foreign-
made or country-made? In this connec~
tion, I would like to know this: Are
there any Mizo rebels who are caus-
ing these disturbances? If so, what
action ig Government going to take
against them?

Lastly, after the losg to the human
lives, has the Government sanctioned
some exr gratia grant to those who
have lost their liveg and those who
were rendered homeless? If so,
what is the amount ang has the Home
Minister discussed the matter with
the State Government on this issue?

When the situation is tense there,
may I urge upon the Home Minister
that a Commitiee be formed in this
House—it may be called as a Peace
Committeg or something like that—
to go to the spot and see that “he
situation is diffused?

On these questions I want a cate-
gorical reply from the Home Minis-
ter.
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SHRI CHINTAMANI JENA: What
about foreign powers and Mizo re-
bels?
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SHRI EDUARDO FALEIRO (Mor-
mugao): In his otherwise comprehen-
sive statement, the hon. Home Minis-
ter has overlooked one important as-
pect to which he will have to address
himself if he is ever to attempt a
long-term solution of this issue and
that aspect relates to the causes of the
present agitation. In para 4, the
hon. Home Minister says only this
much:

“It ig too early to come to a con-
clusive finding regarding the causes
of the outrage.”

May I say that the causes of the
outrage or oulrages are there for
everyone to sec, and the causes are
the genuine grievances, the genuine
fears of the tribal people who see
fhemselves being swamped and liqui-
dated step by step in the country
which was theiy own.

If you loock at the demographic
filgures from time to time, you will
see that fhe tribal people who con-
stituted practically one hundred per
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cent of the population at one time
were only 48.57 per cent according to
the 1641 census. This percentage
wag reduced to 30.88 per cent in the
1851 census, and in the latest census
of 1971, it has been further reduced
to 28.95 per cent. As compared to
this, the proportion of otherg.to the
tota]l population has been increasing.
In 1941 it was 51.43 per cent; in 1951
it was 69.91 per cent, and in 1971
it was 71.05 per cent. Polilical
leadership and economic opportuni-
ties being denied and the demogra-
phic liquidation are the causes of this
agitation. Mr. Nripen Chakravarti,
the Chief 'Minister of that State,
himself came from West Bengal some
years ago. There' is hardly any
Minister in the Tripura Government
who is a tribal. (Interruptions).

You tell me how many there are
out of the total.

It is my submission that the 19 re-
served seats for the tribalg has been
further reduceq to 17. Among the
Members of Parliament, one came
from Tripura only ten years ago, and
there is not a single tribal Member of
Parliament from there. (Interrup-
tions).

He has referred to the Tripura
Upajati Samiti, but he has not refer-
red to another extremist organisation
which is working there, and it is ihe
Amra Bengali., The Marxist Left-
Front Government has lost the confi-
dence of the Tribalg there. It has
been the Marxist podliticians who
have been propagating the idea of a
Greater Bengal which will consist of
East Bengal, West Bengal, Tripura
and Cachar and Silchar Districts of
Assam,

MR. CHAIRMAN: I wil] request
the hon. Member not to make a state-
ment, but to ask a question.

SHRI EDUARDO FALEIRO: It has
been the practice of this House in the
past, and it ig the practice today also
in this very calling attention, to make
some prefatory remarks and it is that
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sort of remarks that I am making.
I will conclude these remarkg by say-
ing that the Left-Front Government
which is in power there has lost the
confidence of the Tribals and cannot
solve the problem.

Belonia, which is one of the areas
where several important and most
tragic incidents have taken plaee in
May this year and thereafter, is man-
ned entirely by a platoon of police
constituted almost exclusively by Mar-
xist cadre which was created about
three years ago, after the Left-Front
Government came to power.

In view of the obvious fact as of
today that the State Government is
unable to control the situation, in
view of the fact that the Tribals, wno
constitute 3 major section, an interest-
ed section of the people there, do
not have confidence in the Govern-
ment, will the hon. Home Minister
after looking at the breakdown of law
and order and the carnage that has
taken place, the gravest ever since
India became independent, take over
the administration and impose Presi-
den’t rule? (Interruptions) This
is the only obvious course left to the
Government of India. Let the Home
Minister tell us whether he does not
intend to impose President’s rule
there and if so, the reasons for the
same, There are precedents for
imposing President’s rule, May I
also request the Home Minister that
after imposing the President’s rule, he
may attempt a negotiated settlement
with all the interested parties so as to
find a long term and permanent solu-
tivn to the problem.
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mmmi?;ﬂm&ﬁ such a thing could happen within
gf w “’:."n"'lw the boundarieg of our country at

SHRI K. P. SINGH DEO (Dhenka-
nal): In para 4 of the Minister’s reply,
he has out off the scope for seeking
further clarification or getting any
query answered, Even then, 1
would like to ask a few questions.

It is rather shocking that an inci-
dent of such a magnitude and inten-
sity should happen, specially when the
House ;was debating for the last three
days what was happening in Assam
and the entire north-eastern sector;
not only that, the writing on the wall
wag very much clear. It implies that
either both the State intelligence and
the Centra] intelligence had failed to
do their duties or the authorities, that
be, failed to react to the intelligence
reports submitted by them. So, my
first question would be whether the
State or the Central intelligence had

such ga strategic position. I would
like to know, keeping the geo-politi-
cal and geostrategic position in view,
and knowing full well the role of cer-
tain militant groups which are being
fundeq by the Western countries,
which are getting their military and
politica] training from China and
which are operating in these very sen-
sitive areas, what are the positive
steps now being taken to see that
such a tHing does not arise.

Thirdly, this vast population which
has been affected by this outrage, is
in a state of shock. 1 would like to
know what are the relief measures
which have been taken or which are
being contemplated to be taken to
give reliet ang succour to the shocked
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stands adjourned to meet
a.m. tomorrow.
18.11 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, June
13, 1980/Jyaistha 23, 1902 (Saka)
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